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Location of PerlDanent Capital 
of Assam 

4,-.6. ~HRJ BEDABRATA TlARUA : 
Will the Minister of HO\IF. AFFAIRS 
be pleased to state : 

(a) whether the Central Covernme'lt 
have received the report of the Committee 
appointe I hI" Government to RO into the 
question of the location of the permanellt 
capital d Assam ; 

(b) if SO_I what are the variOl,s sites that 
have been re~ommended in order of 
priorities ; 

(e) whether it is a fact thatthe Committ~e 
-considered Sil~hat as the most suitable 
site for such a location ; 

(d) whether the Assam Government 
have now informed the Central G"vern-
ment that the State Gove. nment would not 
like to go ahead with the construction of 
the new capital and would like to continue 
Itbe capital at Dispur; and 

(e) whether the Central Government 
have asked the State Govemment to make 
a final decision as earl y as pOMible? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDA!.): (a) 
to (c). The recommendations of the 
Committee appointed bv the Central 
Government to go into 'the question of 
location of the permanl'nt capital of Assam 
are under the consideration of thr State 
Government. It will not be in the public 
interest to diVUlge any details in regard 
to those recommendationsa at this stage. 

(d) No, Sir. 

(I') The Stat .. GO\-ernment have re-
cently intimat~d that the matter is still 
under ('xamination by them. 

Issue of letters of intent so Jate 
Mill. in A •• am 

t67· SHRI BEDABRATA BARUA: 
Will the Minister of INDUSTRY be 
pleased to statr : 

(a) whether the letters of intent issued 
to two proposed jute mills were to be 
located in Assam have been revived aftrr 
being withdrawn last year; 

(b) if.o, what is the revised estimate for 
the two projects ; 

(c) when are the projects expected to 
b" completed: and 

(d) what are the two locations of the 
projects and what are the respective project 
costs? 

TIlE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES) 
(a) No, Sir. 

(b) and (e). Do not arise. 

(d) The proposed locations of the prO. 
jects were Darrang and Barpeta and their 
estimated cost, as given at the time of 
applying for letters of intent, was Rs. 184-
lakhs each_ 

Arl'Ht of a pe ... _ po" a. MeD1ber 
of Parliameut 

t,68. SHRI MADHAVRAO SCINDlA : 
Will the Minister of HOME AFFAIRS be 
p1eued to state : 

(a) whether it is a fact that one ~u 
paUng as Member of Parliament aDII 
availing of all IOrtI of faciliti~ availabk 
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far Members of Parliament was arr($trd 
1. Delhi recently ; 

(b) if 110,1 details of his crim($; and 

(c) the action takron against him? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
AND IN THE MINISTRY OF LAW 
JUSTICE AND COMPANY AFFAIRS 
(SHRI S. D. PATIL): (a) YNI. [Sir 

(b) Ont" Shri Prem Shankar Shukla was 
arrdted on 10-5-1979 by the Crime Branc h 
of Delhi Police for having posed a~ M.L. 
Shukla, M.P. beforf' the officers of 
Tata Iron, Indian Iron, Gene-ral Managt"r 
Delhi Telephones and Indian Oi I authori-
ties. He had obtainf'd sanctions f')r allol. 
ment of G.C. sheets, telephone connections 
and cooking gas in the lIame- of M.P. 
Club North Avenue. Kew Delhi. 9 cast'S 
of impcTllOnification, ch(,ating. f()rg<T~' 
and use of forged docum~nrs h,I\'" h~!'n 
registerf'd against him. 

(c) Shri Prem Shankar Shukla has been 
arrested in judicial custody. The inn's!ig;" 
tion of all the nine cao;es is in progress, 

DemlUld for Division of Bigger 
Seatell 

469. SHRI MADHAVRAO SCIKDlA: 
Hill the Minister of HOME A.FFAlRS 
be pleased to state : 

(a) whether it is a fact that demand f'll' 
Division of bigger State-s, like V.P., M.P. 
and Rajasthan for administrative con-
veniences is getting support from public 
men who have recently voiced the d('mand 
for division of these Statf'S; and 

(l) if so, his reaction thC')'cof ;' 

THE MINISTER OF STATE IN 
£HE MINISTRY OF HOME AFFAIRS 
\SHRI DHANlK L\L M"\.o\DAL) : 

<a> Demands for the division of blggtr 
Statcllike V.P., M.P. and Rajasthan an' 
being made from time to time. 

(b) h already stated in the House, 
Government do not consider the pre.ent 
to be an opportune time for taking up the 
lJucation of the reorganisation of any 
State. 

Ia ....... u •• e .. tile pun,kw .f 
of DGTD "'~:!J dow.w.... . 

470. SHRI MADHAVRAO SClt-.DIA: 
Will the Minister of Jl\L l.'~1}1 Y 1:1" 
pleased to state: 

(a) whether sonH' irdustti, s c, mirg 
under the purview of BGTD hc\'e showJ\ 
an upward trend of growth ratc during 
the last f~w monlhs: but 80m,' of the 
industries hav~ shown dowLw.11 d I r('r.d~: 

I,b) if Sf>, th .. brl~ak-up; and 

(c) steps proposed to ~ tahn to cllcck 
this downward trc-nds in case of indllstrit"S 
which have shown SUell trends '? 

THE MINISTER 01' U,lJUSTRY 
(SHRI GEORGE FERNANDES): (a) and 
\b). A review of recent production trends, 
in 104 selected induSll'its group I orne on 
DGTD\ I ist, has inuicateu thaI 69 
industr;, , h,t\'c achin'cd a growth of 
10% and above, 21 industries have achi-
eved gr(lwlh less than 10% IIlld 21 
indus!)'i, ~ showed decline in pro-
ducti"" th,' d",cline h'ing Ie ss than 10",0 ire 
8 industries and 10% or IIlU'T in 13 
induslri.·s. 

: (': The declinillg trends in Clllt' of 
nl'Ws!" int, synthetic rubber industrial 
explosiv,'s, nment. St.'~ml(ss pipu anrl 
tub,s and winding wires are mainly due to 
inli'astructural constrail,ts, In particular, 
!II(" units located in the Eastern ngion. 
comprising of some of Ihe products like 
illdustrial explosives, c< ment, scamlt-58 
pipes and tubes and winding wires were 
~dversely affected dUf" tn power shortage. 
which also affected tht" railway wagons 
lIIdustry partially, Tilt" declinilg tHlld 
III the production of soda ash has bel'lI 
due to the annual closure for mainttTlanc<" 

, by one of the major units in the industry. 
In case of various machinery il!ms lik(" 
boilers, mining machinery, metallurgi(al 
machinery, these itt ms have a long pro-
duction cycle and a few mOnths production 
docs not reflect the correct pi ct un'. Th' 
order book poaition with the manufacturers 
of these units is satisfactory. Thnit" irdus-
tries are expec(('d to achieve a good rate 
of growth durillg the current financial 
year. The decline in the ("as(" of azo 
dyes bas been compensated by the increased 
production of other types of dyt"S of which 
azo dyes forms a small part. 

Efforts have been made through Central 
Electricity Authority to obtain powtr for 
Indian Explosives Ltd., G(.mia. AIw 
action taken <:arlier for import of material 
like Aluminium foils, P\ C resins etc. has 
fructified and 10,000 tonnes of PVC mins 
are under distribution. The other actiont 




